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Shri M. V. Krishnappa: The FAO
is the proper ang oppropriate autho-
rity, and through them we wamt to
proceed We do not have, at present,
facilities to go 300 miles off-shore and
estimate it We do not have fishing
vessles to go 300 or 400 miley on the
sea for this purpose

Shri T. K. Chaudhuri Has the Gov
ernment any reason 10 suppose that
these dead fish were not from the
Arabian sea 1itself but that they came
floating from some other region?

Shri M V Krishnappa The whole
thing i1s under invest:gatin The
scientists are of the opinion that this
sort of death 1s not nncommon be
cause of the Tack of oxygen in cer-
tain waters, even mass scale deaths
of fish occur a number of times This
1s not the first time But whether thic
particular type of death in that area
1s because of this reason or whether
1t 18 by various other causes—whether
there are other reasons or only natu
ral reasons—we have 1o find out

Shri V P Nayyar: I want to know
whether Government have any idea
so far, as to how this will affect the
fisheries of the west -oast for somec
time to come”

Shri M. V Krishnappa It has not
yet affected, in this season the west
coast This is now off-season for fishing
there This is the monsoon seascn
But there are certain complaints from
West Bengal that they are not able
to catch more fish in the seac West
Bengal is far away from the area now
referred to

Economy on Railways

*799, Shri Harish Chaundra Mathur
Will the Minister of Raflways be
pleased to state

(a) the important measures adopt-
ed by the Railway Board to give effect
to the strictest economy in Railway
expenditure and to ensure constant
vigilance as stated in their Press
report of 1st July. 1937; and
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(b) what saving in money and per-
sonne} 1s estimated”?

The Deputy Minister of Rallways
(Shri Shahnawas Khan): (a) A state-
ment s laid on the Table of Lok
Sabha [See Appendix 1I, annexure
No 122}

(b) It 18 too early yet to assess what
savings are likely to accrue from the
various measures adopted during the
past several months and intensified
recently It may be menuoned, how-
ever, that one post of Direckir and
three posts of Jont Directors have
very recently been suriendered in the
Board’s establishment (savirg of about
Rs 90000 per annum)

Shri Harish Chandra Mathur Ma+
I know it there are anv reascng for
not associating non-officials m this
committee as has been done by all
other Ministries esperially the Fitance
Ministry”?

Shri Shahnawaz Khan | am not
aware of non-officials being associat-
ed in other Ministries, but in our
Ministry we give plenty of weight to
any suggestion that is made by any
non-official

Shrt Harish Chandra Matbur, |
hope the hon Minister is aware that
on the floor of this House, the Finance
Minister gave details as to how the
non.officials have heen associated and
how teams of officers have been sent
out for the pa-ticular project May I
know if there are anv particular rea
sons why the Mnistry of Ralways
feels that the assoriatton of non
officials is not necessary and that they
tould do only with additional Mem
bers and Directors®

The Minister of Railways (Shri
Jagiivan Ram): I Jo not think there
15 necessity of going in that wav in
the Raflway Ministry As a matter
of fact, the hon Member himself said
that the Finance Ministry gave the
detalls of the team of officers with
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‘which non-officials were associated to
ﬁ:nto the question of the new pro-

Well, we have got the answer,
and the answer has been given in re-
lation to the Railway Ministry assuch,
‘We are trying to economise as far as
possible 1n the Broad and then it will
be taken in respect of the railways
and seen what is possible tg do there.

Dr. Sushila Nayar: In view of the
urgent need for economy on which
the attention of the various Govern-
ment departments is concentrated at
the moment, may I know it the recent
considerable expansion of the Rail-
way Board is not contrary to that
policy and whether the hon Minister
would consider reducing ¢us expen-
diture?

Shri Jagjivan Ram: There ig an-
other question which I have answer-
ed The Railway Board was streng-
thened at the recommendation of the
Estimates Committee The member-
ship of the Board was not increased,
but some additional Members of the
Railway Board were posted a year
back. That was in view of the in-
creased work-load on the Railway
Board itself As the Deputy Minister
just now said, we have been reducing
the posts and we are examining what
further posts it will be possible to do
away with in Railway Board itself

Shri Harisk Chandra Mathur; May
1 know whether any nternm
orders have already been {ssued to
effect economy, as has been done in
all other Ministries, as the Prime Mi-
nister informed the other day and
may 1 know whether a similar step
has been taken by the railways?

Shri Jagjivan Ram: Sg far as the
directive regarding the filling of
vacancies for certain period is con.
cerned, the general directive issued to
other Ministries is also applicable to
railways.
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12 by,

SHORT NOTICE QUESTIONS AND
ANSWERS

Mileage rates of Goods and Pamsenger
Trafiic

8.NQ. No. 7. Shri Tyagl: Will the
Minlater of Raflways be pleased to
state whether Government have taken
a degision to reduce the inflated mule-
8¢ rates of goods and passengers
traffic on hill, and semi-hill sections of
Y-owned raiiways in view of the
Tambant conditions of unemployment
and poverty obtaining in the most
Unproductive and undeveloped areas
of hyis in India?

The Deputy Minister of Ralways
(Sir{ Shahnawar Khan): Yes, Sir.
The getails of the decisions are given
I the statement placed on the Table
of Lok Sabha [See Appendix II,
annexyre No. 123.)
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Railway Accident

S.N.Q. No. 8.—Shrimati Rean Chakra-
vartiy _will the Minister of Rallways
be fleased to state:

(8) whether an engine travelling
without lights on the Eastern Railway
st Rallygunge and Gobra crossing of
this raflway ran over several people;

(4) how many were killed and
injureq;

(o) whether it is a fact that the
driver notified the fallure of lights to
the gtation authorities at Ballygunge
and i¢ so, how he was allowed to
proceed;

(qQ) whether compensation has been
paid to the dead and injured; and

(¢) whether any enquiry has Leen
instituted.





